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SHRI K. HANUMANTHAIYA: Fach
of the Ministries, Railways and Dctcncc, 
is governed by its own salary sliuctuieand 
allowances. To bring any particular c.la'vs 
on the same level, the Finance Ministry 
has to process it, 1 um not pi o u tin g  ft. 
Theicfore, I cannot give any tmic-lmnt.
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SHRI K. HANUMAN 111A1> A. The 
hi»n member can lent assured about it.
It tact, the benefits doi\ed by the dcpen* 
u< nt-* of the railway peisonncl \>ho died ate 
dlmost equal to (how of thedetente peistm- 
p j There is not much ot a difference

SHRI ATAL BIHARl \AFPAYLF :
flj.n why n o t  p a u t>  ?

SH RI K. HANUMAN1 HAI\ A : Wc 
t-annot introduce parity between Ministry 
anil Ministry because ctu,h doe* a different 
mIhj ol work, Ihcicfoie, the question of 
i’antj, is only notional

MIR1PARIPOGRNANAND PAINULI : 
if> the total number el lailway em- 

riovas killed and injured in this war ?

MiKI K. HANUMANTHAIYA : 13 
been killed and 26 wounded.

1 kURI H. M. PATEL : The hon* Minister 
juted iiiat there is only a tittle difference 

l̂ Un the Railway M«mtr>'s cumpen- 
W'on scheme and the Defence Ministrys’ 

that the Finance Ministry's consent has 
” obtained. Even for the Defence 
Mmisuy personnel, the Defence Minibter 
flounced special rates and concessions on 
J^ocwsion. The question is, will the Rail- 
uJ! ^ ‘iustcr r®ccmtmcnd the same eon- 
suff'l>r7 lo lhc raUway personnel \sho havj 
tori as 18 teta* fitven to the defence 

, ? It *s a special case.

SHRI K. HANUMANTHAIYA : That is 
what we have recommended.

Dl irC IIO N  OF A PLASTIC BOMB NEAR
RAILWAY TRACK BETWEEN DIMAPUR
AND RANGAPAHAR STATIONS ON 

NORTH-EAS! FRONTIER RAILWAY 

+

*K5. SHRI NIHAR LASKAR :
SHRI HUKAM CHAND KACHWAI :

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether a major train disaster was 
averted on t lie 20th Fcbiuary, 1972 in Upper 
Assam by the timely detection of a plastic 
bomb near the railway hack between Dima- 
piu and Rangapahar Stations (Northeast 
T i on tier Railway);

(b) whether any investigation was made 
in th e  m a t te r  and if so , with what results; 
and

(c) the measuies taken to avoid such inci
dents in future?

THE MINISTER OF RAILWAYS (SHRI 
K. HANUMANTHAIYA) : (a) No Sir. 
One hand grenade and not a plastic bomb 
ha\ ing marks P.O.F. was recovered near 
the railway track between Dimapur and 
Rangapahar Stations on 20-2-1972 at about
10 25 hours.

(b> The case h  under Policc investigation.
(c) A statement is laid on the table of the 

House.

Statement

The following measures have been taken :

it) Security patrolling by the police/ 
Home Guards in vulnerable sec
tions.

(ii) Track patrolling by Railway gang- 
men in conjunction with the Police 
and Army authorities.

(Ul) Guarding of vital installations 
round the clock by Armed Pclice. 
Guarding of important bridges by 
Armed Police and Home Guards.
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(iV) Search-light pitrolling by 59 Moun
tain Brigade.

(v) 10-Motrc area on either side of the 
Railway tiack declared as pro
tected area under the Assam Main
tenance cf Public Order Act, 1947.

(v/) Observation posts set up at impor
tant Railway stations.

(vii) Railway Protection Forcc Dog 
Squads are employed to track cul
prits.

(viti) Surveillance is kept over suspects, 
especially blacksmiths and dealers 
of scrap material,

(»a*> A strict eye is kept on discharged 
gang/nen and casual labourers em
ployed on track patrolling duties, 
who indulge in such mischief with 
the idea of getting patrolling rein
troduced and thereby secure em
ployment.

(x) Rewarding persons responsible for 
timely detection of sabotage acti
vities.

SHRI NIHAR LASKAR : Is ft not a 
fact that several other incidents occurred 
in this very area? May I know what steps 
Government are taking to prevent recurrence 
of these incidents ?

SHRI K. HANUMANTHAIYA : It 
has stopped already. There is no question 
of repetition. The incidents to which the 
hon. Member made reference have been taken 
notice of; some arrests have been made 
and cases registered.

SHRI NIHAR LASKAR : Is there any 
evidence of any foreign country having 
been involved in instigating hostile elements 
in our country for this purpose?

SHRI K. HANUMANTHAIYA ; I nave 
no information.
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SHRI K. HANUMANTHAIYA : The 
hon. Member asks, who commits these 
thefts. I can only say thieves commit the 
thefts.
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SHRI K. HANUMANTHAIYA: So far 
as the point regarding important and un
important stations is concerned, I would 
not thmk that thieves make any such distinc
tion, but they commit these thefts or damages 
to railway properties whever they choose. 
After these incidents, the State Government, 
the police and the army have made very 
effective arrangements. The hon. Member 
will be pleased to know that no such incident 
has subsequently happened.

SHRI MUHAMMEDKHUDA BUKHSH: 
May 1 know through what agency this 
responsibility for the detection has been made 
known to the Government?

SHRI K. HANUMANTHAIYA : The 
primary responsibility Is that of the railway 
police which is under the State Govern
ments.




